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Title : Discussion on the motion for consideration of the Constitution (Amendment) Bill, 2009 (Insertion of New articles
275A and 371J).

MR. CHAIRMAN: Item no. 47 - Prof. Ranjan Prasad Yadav .
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The House stands adjourned to meet again at 11 a.m. on Monday, the 14t March, 2011.

18.15 hrs



The Lok Sabha then adjourned till Eleven of the Clock

on Monaay, March 14, 2011/Phalguna 23, 1932 (Saka).

* The sign + marked above the name of a Member indicates that the Question was actually asked on the floor of the House by that
Member.
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